
R&15/02 

1/5.3 .2002 	For .warlt ,of'ime, hearj.ng. on RA  

is adjourned to 1.5.2002. 	1 

SKS (Sarweshwar Jha )/M(A) (B.N.ingh i'e1am)/V.C. 

L& 

L4), 

3/03.07.2002 b For want of time, be listed oTh28.oe.2002 
for hearing. - 

$kj 	(L.R .K.Prcc44*r" 	(B.NsSingh Mee1m)1kc 

/28.8.2002 	For want of time, be listed on 17 .10.2002 

for hearing. 

SkS 	 (S. Jha )/M(Y (.B.M.Singh telam)/Vc 

5 .  
17. 10. e2. 

tne. appears for the applicant. Shri 2, N 

Yadav is present for the State of 13ihar Be listed 

On 4.12 .2002 for hearing; 

B.N.Singh e].am) 

M(A) 	 - 	v.c. • 
( T • 	 '\• 	r- --:-. 	-i 	\- 





15/02 

7/22.7.04 

cm 	 Shri D.choudhary..vice counsel for shri L.Naraafl for 

the applicant. 

L 
since the copy of• the order under review has 

not been an4ed with the R.A.  in spite of various 

adjourflmefltS and directions to remove the said I 
defect, therefore, the R.A. stands dismissed for 

non-pr osecution, otherwise also the applicant has 
sought correction of typographical mistake with 	- 

regard to some date-Lc2-' 	 - 

-L--( , 

2. 	in view of this, the R.A.  stands disposed o, 

accordingly, with no order as to costs* 

(mn=s jha) 
w 	 'Meiflber(T) 

1. 


